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 Motion

 for  Adjt.

 MR.  SPEAKER  :

 “०'

 Those  against  may  Say

 SEVERAL  HON.  MEMBERS  :  710'

 MR.  SPEAKER  :

 “Ayes”  have  it...

 The  ‘Ayes’  have  it,  the

 AN  HON.  MEMBER  :  The  ‘Noes’  have

 it.

 19.  SPEAKER:  Let  the  Lobbies  be

 cleared...

 SHRI  SATISH  AGARWAL:  We  are

 not  challenging  this.

 1r.  SPEAKER:  When  they  say  that

 they  want  it,  I  have  to  do  that.  Even  if  one

 Member  wants  it,  1  have  to  do  that.  1  cannot

 help  it.

 Lobbies  have  been  cleared  but  the  decision

 has  not  been  challenged.  The  question  is  :

 “That  the  House  do  now  adjourn.”

 The  Motion  was  negatived.

 MR.  SPEAKER:  The  ।  adjournment

 motion  is  negatived.  The  House  will  now
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 take  up  item  No.  24  of  the  agenda.  Rao

 Birendra  Singh.

 23.46  hrs.

 THE  NATIONAL  OILSEEDS  AND

 VEGETABLE  OILS  DEVELOP-

 MENT  BOARD  BILL

 THE  MINISTER  OF  AGRICULTURE

 (RAO  BIRENDRA  SINGH):  Sir,  I  beg

 to  move*

 “That  the  Bill  to  provide  for  the

 development  under  the  control  of  the

 Union  of  the  oilseeds  industry  and

 the  vegetable  oils  industry  and  for

 matters  connected  therewith,  be  taken

 into  consideration”’.

 MR.  SPEAKER:  You  may  continue

 tomorrow.  The  11056  stands  adjourned  to

 meet  again  at  11  a.m.  tomorrow.

 23  47  hrs.

 The  Lok  Sabha  then  adjourned  till  Eleven

 of  the  Clock  on  Wednesday,  July,  27,  1983]

 Srayana  5,  1905  (Saka)

 *Moved  with  the  recommendations  of  the  President.


